ANNEXURE-4

EAGLE HOME APPLIANCES PRIVATE LIMITED
lation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Re
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1 | Shubham Enterprises 18022025 | 21270559900 |  ¥1,2655,599.00 Security Deposit | NA No 2362%| NA | N 2 50,000.00 He st alallbe
rejected,since the amount is
not reflected in the books of
accounts of the CD.
2 Anand Polymers AAWFA9959] 22.02.2025 T 4,88,631.00 2 4,88,631.00 Security Deposit NA No 0.91% NA NA NA
3 VRV Polymers AAKFV5448H 21.02.2025 2 5,22,582.00 25,22,582.00 Security Deposit NA No 0.98% NA NA NA
4 Eastern Enterprises | AEFPP0592K 05.06.2024 | ¥ 2,19,34,648 22,19,34,648 Security Deposit NA No 40.93% NA NA NA
5) M/S Memoir ABDFM8095R 25.02.2025 | % 1,79,85,5( 2 1,79,85,500.00 Security Deposit NA No 33.56% NA NA NA
2 5,36,36,960.00 % 5,35,86,960.00 100.00% % 50,000.00
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